Title: Need to release funds as compensation from the Prime Minister's Relief Fund for the downtrodden and
poverty ridden people of Orissa.

SHRIMATI SANGEETA KUMARI SINGH DEO (BOLANGIR): [ am sure the House is aware of
the recent deaths which have taken place in Orissa due to the extreme heat

wave as the mercury is rising to 51 degree centigrade. The death toll in my

constituency alone is about 100 persons, 150 in Cuttack, 130 in Sambalpur and

about one thousand persons in the entire State of Orissa. Most of the people

who have died belonged to the lower strata of society.

As regards my constituency, 39.5 per cent of the population comprises Scheduled Castes and Tribes and 92 per
cent of the population lives below the poverty line. Also, there is an acute scarcity of drinking water. I would
like to appeal to the hon. Prime Minister to release some funds as compensation from the Prime Minister's Relief
Fund for the downtrodden and poverty ridden people of my district and the State as was done in the case of
Balasore and Midnapore.

MR. SPEAKER: The Finance Minister would like to give some clarifications with regard to the farmers of
Orissa.

">THE MINISTER OF FINANCE (SHRI YASHWANT SINHA): I have already announced in this House when
I intervened for the first time.

7 A vl # w1 o o F 39 e o e o, g% A X WER R W0 Y Uee | a9 R forar o fF St s g g #t st
o gifg #T Sioon Ft ot SR & e F 7 H @ T L

Interruptions)

MR. SPEAKER: Let him complete.
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Interruptions)
MR. SPEAKER: At the time of discussion on the General Budget you can raise all these issues.
...(Interruptions)

MR. SPEAKER: Please take your seats.
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MR. SPEAKER : Hon. Members, sit down please.

... (Interruptions)



SHRI M. SELVARASU (NAGAPATTINAM): Sir, the farmers are affected. The Minister should say something.
(Interruptions)

MR. SPEAKER : Please sit down.

... (Interruptions)

">SHRI SOMPAL: What will be the impact of the rise in the price of urea? (Interruptions)
SHRI ANIL BASU (ARAMBAGH): The price of urea should not be increased. (Interruptions)
MR. SPEAKER: Shri Anil Basu, please take your seat.

... (Interruptions)

SHRI SOMPAL: If you are not amenable to reason, what can I do? If you are not prepared to listen to a reasoned
argument, there is no other way out in a parliamentary democracy. (Interruptions) Let me first make my
submission and then you can reject it. (Interruptions)

SHRI A.C. JOS (MUKUNDAPURAM): The Minister of Finance walked out without listening to us. He had the
temerity to walk out. He was called back by the hon. Minister of Parliamentary Affairs. (Interruptions)

MR. SPEAKER : Shri Jos, please listen to the reply.

... (Interruptions)

SHRI P.C. CHACKO (IDUKKI): Sir, this 1s not proper. (Interruptions)
MR. SPEAKER : Shri Chacko, please listen to him first.

... (Interruptions)
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SHRI P.C. CHACKO (IDUKKI): Let him listen to us also. The Minister of Finance was walking out when we
were making our submissions. (Interruptions) They are now teaching us propriety.

(Interruptions) *
MR. SPEAKER : Nothing will go on record.
... (Interruptions)

MR. SPEAKER : Shri Chacko, please listen. The hon. Minister is on his legs. Listen to him first. After that, you
can say whatever you want.

... (Interruptions)

MR. SPEAKER : Shri Kurien, please understand that Shri Pilot has himself said that the Minister may give his
reply.



... (Interruptions)

MR. SPEAKER : I will come to you Shri Chacko.

... (Interruptions)

MR. SPEAKER : Will the hon. Minister like to say something?

... (Interruptions)

* Not recorded
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SHRI DIGVIJAY SINGH (BANKA): Sir, I am on a point of order.
MR. SPEAKER : Please take your seats.

SHRI DIGVIJAY SINGH : Mr. Speaker, Sir, I am on a point of order. Are you giving permission for a
discussion on the General Budget? Under rule 207, you cannot allow that.

MR. SPEAKER: Hon. Member, the Minister is prepared to reply. Please take your seat. Please understand the
position. The hon. Minister has said that he is making a suo motu statement.

... (Interruptions)

SHRI DIGVIJAY SINGH : I want to know whether you are allowing a discussion. (Interruptions) Let him say
that. When he gives that ruling, I will sit down.

SHRI RAJESH PILOT (DAUSA): Mr. Speaker, Sir, the hon. Minister was on his legs.
MR. SPEAKER: Please take your seats.

... (Interruptions)

MR. SPEAKER: Please take your seat.

... (Interruptions)

MR. SPEAKER: Please take your seat.

... (Interruptions)

MR. SPEAKER: Mr. Minister, would you like to respond?

... (Interruptions)



MR. SPEAKER: Please take your seat.
... (Interruptions)
MR. SPEAKER: Nothing will go on record.

(Interruptions)*

* Not recorded

MR. SPEAKER: Please take your seat.
(Interruptions)*

MR. SPEAKER: Please cooperate with the Chair.
(Interruptions) *

SHRI SOMPAL: I have all along been saying that I am prepared to respond. I will confine my remarks precisely
to the urea price rise. .. (Interruptions)

MR. SPEAKER: The hon. Minister is supplementing.

SHRI SOMPAL: The price rise of urea which was announced by the hon. Minister of Finance yesterday has
been rolled back by fifty per cent.

SHRI RAJESH PILOT : Has he announced it?

SHRI SOMPAL: He has already announced it. He announced it before you came to the House. ... (Interruptions)
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MR. SPEAKER: Please take your seat.
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MR. SPEAKER: Nothing will go on record.

(Interruptions) *



MR. SPEAKER: The hon. Minister is prepared to reply. Please take your seat.
(Interruptions) *

MR. SPEAKER: Please listen to the hon. Minister.

(Interruptions) *

MR. SPEAKER: The hon. Minister 1s ready to reply. Please listen to him.
(Interruptions) *

MR. SPEAKER: Please take your seat.

(Interruptions)*

* Not recorded
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MR. SPEAKER: Nothing will go on record.

(Interruptions) ... (Not recorded)
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MR. SPEAKER: Please sit down.
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MR. SPEAKER: Let us now take up the resolution listed at item No.18. Shri Nitish Kumar.
... (Interruptions)

SHRI A.C. JOS : Sir, what is this? The hon. Minister has not replied.

MR. SPEAKER: Nothing will go on record.

(Interruptions) ... (Not recorded)
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MR. SPEAKER: What is this? When the Minister is giving his reply, you are not hearing him. Shri Jogi, please
understand.

... (Interruptions)



MR. SPEAKER: The Minister is giving his reply but you are not listing to him.

... (Interruptions)
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MR. SPEAKER: Shri Jogi, please understand that the Minister is giving a reply. You are not listening to him.
... (Interruptions)

MR. SPEAKER: This 1s the fourth time that the Minister 1s on his legs to give a reply. Please listen to him first.

... (Interruptions)
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MR. SPEAKER: Shri Jogi, this is too much.
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SHRI RAJESH PILOT : The Congress has always told to investigate the urea scam. We are in favour of it.
Please go ahead....(interruptions)

SHRI AJIT JOGI : As you are in the Government, you are free to punish anybody for that. But do not touch the
farmers...(interruptions)

SHRI K. YERRANNAIDU (SRIKAKULAM): Sir, Shri Ajit Jogi is very much interested about kisans. But what
about urea scandal? They have eaten away Rs.133 crore and they are talking about kisans...(interruptions)

SHRI AJIT JOGI : They are not allowing him to speak, Sir...(interruptions)

SHRI RAJESH PILOT : It is a fact that our Government was there at that time. We are not against investigation.
The hon. Member has pointed out the urea scam.

Sir, he has pointed out urea scam. If you recollect, in the same House, we Congressmen raised it when the
United Front Government was in power. Please investigate it and punish the guilty. We are telling you today. ...
(Interruptions)

MR. SPEAKER: Shr1 Yerrannaidu, please take your seat.



... (Interruptions)
MR. SPEAKER: Shri A.C. Jos, please sit down.

SHRI SOMPAL: Sir, my precise submission will be limited to three points and these are pertinent to urea price
rise announced by the hon. Minister of Finance.

SHRI RAJESH PILOT : Do you agree with it, Minister of Agriculture?

SHRI SOMPAL: My friend, Shri Pilot is taking an exception. Therefore, I desist from it.

One, the price has been rolled back and that has been announced before Shri Pilot come to the House.
SHRI RAJESH PILOT : We were agitating. ... (Interruptions)

SHRI SOMPAL: Sir, they do not allow me to speak.

MR. SPEAKER: Prof. Kurien, please take your seat.

SHRI SOMPAL: There are only three meaningful sentences. ... (Interruptions) In Parliament, there is no way out
except to listen. ... (Interruptions)

MR. SPEAKER: Let him complete.

SHRI N.K. PREMCHANDRAN (QUILON): He has spoken so many times. ... (Interruptions) He is not
answering. He 1s always teaching us.

SHRI E. AHAMED (MANJERI): Everybody wants to speak. Nobody wants to listen. ... (Interruptions)
MR. SPEAKER: Please complete.
SHRI SOMPAL: Sir, it is very natural for the Members to get agitated if it pinches the farmer.

Number one, the argument underlying the price rise is the skewed use of nitrogenous fertilisers in proportion to
other fertilisers. There are three types of fertilisers: nitrogen, phosphate and potassium. During the past six years,
this use has got skewed too much in favour of nitrogen. It 1s a scientific fact. .. (Interruptions)

Through you, I would request the hon. Members to reject my argument, come out with a counter-argument and
say whatever they like. But please ask them to at least allow me to conclude. .. (Interruptions)

MR. SPEAKER: Please take your seat.

SHRI SOMPAL: Sir, over-presence of urea amounts to serious imbalances in the soil. It changes the soil
chemistry. It affects the soil structure, soil texture and soil organism. There is widespread evidence available to
prove that this is harming the soil fertility on a long-term basis. If this continues for another two decades, this
will be irretrievable. All these lands will go barren. I can give all the scientific parameters. But for want of time,
I will not go into those details.

Secondly, over-presence of nitrogen in the atmosphere tends to breed harmful insects which affect the crops.

Thirdly, it results in excessive vegetative growth affecting the foodgrain production and fruit production. And it
increases the vegetative growth.

SHRI ANIL BASU (ARAMBAGH): That is why you have increased the price!



SHRI SOMPAL.: It tends to undermine certain micro-nutrients which are available in the soils and which are
also depleting at a fast rate. ... (Interruptions) What is this? ... (Interruptions) Sir, even senior Members are not
listening to me. ... (Interruptions)

MR. SPEAKER: Shri Murasoli Maran, please take your seat.
SHRI SOMPAL: Anybody on this earth can have a face to say agriculture, but Communists cannot.
SHRI ANIL BASU: You want to play havoc. ... (Interruptions)

SHRI SOMPAL: Communists do not know what "agriculture' is. They destroyed Russia unnecessarily. ...
(Interruptions)

Ta o2 39 F AW K fqan, o g swew @ @ €1 ... (Interruptions)

... (Interruptions)
MR. SPEAKER: Mr. Minister, please complete now.
... (Interruptions)

SHRI BASU DEB ACHARIA (BANKURA): Sir, it is very objectionable. What the Agriculture Minister has
said is objectionable ... (Interruptions) The statement of the Minister is objectionable. Sir, it should be expunged
from the record ... (Interruptions)

MR. SPEAKER: I will go through the record and if there is anything objectionable, I will expunge it.
Mr. Minister, please complete now.

... (Interruptions)

DR. ASIM BALA (NABADWIP): He should withdraw his words ... (Interruptions)

MR. SPEAKER: Mr. Minister, please complete now.

... (Interruptions)

SHRI SOMPAL: Sir, on account of excessive vegetation, the crops become susceptible to disease and viral
attack and also fungal attack.

Thirdly, about the economic impact ... (Interruptions)
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SHRI SOMPAL: I have not insulted any hon. Member ... (Interruptions) There is no such record available on the
Table ... (Interruptions) You can check it ... (Interruptions)

MR. SPEAKER: If there i1s anything objectionable, I will expunge it from the record.
SHRI SOMPAL: I will tender an apology, if | have insulted anybody.

Sir, the last point which I would like to make is ... (Interruptions)
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MR. SPEAKER: No, you please sit down now. Please take your seat.

SHRI SOMPAL.: Sir, for a senior Member, who happens to be on the Panel of Chairmen, it does not behove him
to behave like this ... (Interruptions)

Sir, the last point, which is the economic argument is that the farmers and for that matter the hon. Members are
legitimate in their right to get agitated 1f it pinches the farmers. I would wish to submit that when we calculate
the cost in the CACP, the Commission for Agricultural Costs and Prices, any rise in the price of input is
calculated and it will be reflected in the Minimum Support Price. Therefore, I can undertake that the farmers will
not be pinched ... (Interruptions) This is a very valid argument ... (Interruptions)

SHRI RAJESH PILOT : I hope, you have finished your speech and now please listen to me ... (Interruptions)

SHRI DIGVIJAY SINGH : Sir, I have raised this point of order.
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MR. SPEAKER : Now, we will take up matters under Rule 377.

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI SOMPAL): Mr. Speaker, Sir, |
would like to respond to this.

SHRI RAJESH PILOT : Sir, it seems that the hon. Minister wants to say something.
MR. SPEAKER : Hon. Minister, would you like to say something?

... (Interruptions)

MR. SPEAKER: Please take your seats.

... (Interruptions)

SHRI ANIL BASU (ARAMBAGH): Do not increase the price of urea. (Interruptions)



